
LOK SABHA DEBATES 

LOK SABHA 

Tuesday, April 14, 19701 Chaitra 

24, 1892 (Saka) 

The Lok Sabha met at Eleven 

of the Clock 

[ MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Mr. Speaker: Shri Molahu Prashad. 

Shri M. L. Sondhi : Sir, before we take 
up Questions, I would like to raise a serious 
matter. As I have submitted to you, accord-

ing to this order, Section 144 has been pro-
mulgated in the compound of the Parlia-

ment House ....... . 

Mr. Speaker : Order, order. Dun't 
exploit this Question Hour for anything 

else. Shei l\loIahu Prashad 

Shri M. L. Sandhi: May I crave your 
indulgence .. , .. " ., • 

Mr. Speaker : Not at all ; not during 
the Question Hour. 

Shri M. L. Sondhi: I would like to 
know whether you arc aware of it, how 
serious is the infringement of the rights of 

the House? 

Mr. Speaker: Even if I am aware, I 
will not allow you to get up like this during 

the Question Hour. 
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LooTING OF PASSENGERS IN 

KUMAUN EXPRESS 

+ 
*m. Shri Shri Chand Goyal: 

. 5hri N. R. Laskar : 

Shri Dhandapani : 

Shri Ramesh Chandra Vyas : 

Will the Minister of Railways be pleased 

to state : 

(a) whether a serious robbery in the 

Kumaun Express has taken place on the 19th 

March, 1970 ; 

{b} if so, the circumstances of the rob-
bery and whether there was any police 

guard or the Railway Protection Force 

present in the train ; 

(c) the total loss suffered by the passen-

gers and the Railways ; and 

(d) the steps taken by Government to 
check the recurrence of such incidents in 

future? 

The Deputy Minister in the Ministry 

of Railways (Shri R. L. Chaturvedi): 
(a) Yes, Sir but the incident of dacoity took 

place on 18th March, 1970, and not on 19th 

March, 1970. 

(b) and (e). A Statement giving details 

is laid on the ~e of the Sabha. 

(d) (i) Apart from tightening up the 

normal Police arrangements by Government 
Railway Police, such as ee ~  watch at 

important stations and periodical raids to 
round up criminals and anti-social elements, 
the State Government of Uttar Pradesh 
have taken Edditional security measures 
by way of esC orting important night passen-

ger trains, introducing Hrmed patrolling I 

setting up of special pickets in affected areas. 

Railway Protection Force re-inforcements 

are also given, wherever necessary to the 

Government Railway Police to augment 
their arrangements. 

(ii) Strict instructions have also been 

issued to the Railway Protection Force 
staff, on duty in yards or station platforms 

for guarding railway property, to rush to 

the sCene of crime and render nIl possible 
help to the victims. 

STATEMENT 

Eight criminals Brmed with pistols and 

daggers entered 3rd class compartment 

No. 7637 attached to 12 Down Kumaun 

Express wheon it left Bahcri Railway station 
on the evening of 18th March, 1970. The 

criminals looted the belongings of some 7/8 

passengers of the compartment at the point 

of pistols and daggers. \\lhcn he resisted, 
Travelling Ticket Examiner, Shri Shiv Pra-

sad Srivastava, reCeived skin-deep shot 

injury. Some passengers also sustained 

minor injuries. The daeoits pulled the 

alarm-chain near Richha Road and escaped 

after firing two rounds in the air. Only 4 
persons lodged reports with the Police where_ 

in cash and helongings worth Rs. 11,191-

were reported to be looted. Property worth 
about Rs.3,000 / was recovered by the Go-
vernment Railway Police who have registered 

a case under section 395/397 I. P. C. Four 
dacoits have since been arrested. 

No Government Railway Police escort 

was provided in the Kumaun Express be-
tween Kathogodam and Barcilly City. Go-
vernment Railway Police escorts were being 

provided on this train from Bareilly City to 

Agra and vice lJerJo. 

Shri Shri Chand Goyal : The Minister 

has tried to make out a case as if all arrange-

ments have been undertaken and every-
thing is O. K. But I want to bring to his 
notice that the 'Crime wave' espcciaJIy in 

Eastern Uttar Pradesh has reached such a 
length that almost 300 cases of looting, 
theft and dacoity take place in a month and 

also I want to bring to his notice ........... . 

Mr. Speaker: Don't bring to his notic.:e : 
ask a question. 

Shri Shri Chand Goyal: This is a very 

serious mntter. Look at the answer he has 




